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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPLE
BENCH, NEW DELHI

ORIGINAL APPLICATION NO. 433 OF 2022

PATESHWARI PRASAD v/s STATE OF UTTAR PRADESH AND
OTHRS.

ADDITIONAL COMPLIANCE REPORT ON BEHALF OF SURVEY OF
INDIA

1. That the present compliance report/reply is being file by Duregsh Nandan
Pathak S/o Sh. Jagdish Narayan Pathak aged 50 years working as Director,

in office of Uttar Pradesh Geospatial Directorate, Survey of India, Lucknow.

2. That I have gone through the records maintained in the office of the present

case and competent to file the present reply on behalf of Survey of India.

3. That survey of India is National Mapping agency comes under the Ministry
of science and technology and primarily does Establishment and
maintenance of horizontal and vertical geodetic reference frame,
Topographical mapping. All types of mapping of administrative boundaries
of India, digital elevation model, large scale survey, toponomy, ortho

rectified imagery etc.

4. The Irrigation department of Govt. of U.P. vide letter dt.05.06.24 requested
the Survey of India, U.P. Directorate, Lucknow to provide the 1 meter

contour interval map of Suwawan River in Balrampur Dist., U.P.. In the said
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letter the Irrigation Dept., Govt. of U.P.requested to provide the estimate of
the expenses for the same. The copy of the letter dt.05.06.24 is annexed as

Annexure-A.

5. That the Survey of India vide letter dt.14.06.24 informed the Irrigation
Dept., Govt. of U.P. to give the complete details of the area to be surveyed
so that the approximate cost of mapping can be estimated. The copy of the

letter dt.14.06.24 is annexed as Annexure-B. The Irrigation Dept., Govt. of

U.P. vide letter dt.16.07.24 provided the details of area to be surveyed and
requested to provide the 1 meter contour interval map of Suwawan River in
Balrampur Dist., U.P. The copy of the letter dt.16.07.24 is annexed as

Annexure-C.

6. That vide order dt.13.09.2024 this Hon’ble Tribunal directed Survey of India
to file response for the time line of 6 to § months projected for survey of

Suwawan River, BalrampurDist.U.P. The copy of the said order is annexed

as Annexure-D.

7. That the Survey of India vide letter dt.12.09.24 provided the Cost Estimate
for the demarcation flood plain zone of Suwawan River. The copy of the

letter dt.12.09.24 is annexed as Annexure-E.

8. That Survey of India received payment from irrigation department,
Government of Uttar Pradesh and intimation letter was received vide letter

dt10.10.2024 is annexed as Annexure-F

9. That in compliance of Hon’ble Tribunal’s order dated 13.09.2024 as

mentioned in para(6), this office filed a reply before Hon’ble Tribunal on
11.10.2024.
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10. That by this additional compliance report this office is submitting that drone
flying covering about 150 Sq. km area has been completed by 30.10.2024(

Annexure G) and remaining 250 Sq. Km will be completed by the 1% week
of December 2024. Other activities like post processing of acquired data for
generation of ORI ,DSM, DTM » contour map and compilation of data to
prepare 1:25k Map will be taken up subsequently. The work will be
completed as per schedule submitted to Hon’ble Tribunal’s in our reply filed
on dated 11.10.2024.
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600 Arrvesi-h

Item No. 09 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 433/2022

Pateshwari Prasad Singh Applicant
Versus

State of Uttar Pradesh Respondent

Date of hearing: 13.09.2024

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None for Applicant
Respondents: Mr. Gi. Gi. C. George, for Irrigation Department and NMCG,
State of U.P.

Mr. Bhanwar Pal Singh Jadon, Advocates for Urban
Development, State of U.P.

Mr. Pradeep Misra and Mr. Daleep Dhyani Advocates for
respondent no. 3 (through VC)

Mr. Abhishek Yadav, Advocate for Nagar Palika Parishad,
Balrampur

ORDER
L The stand taken by State of UP is that they require data from
Survey of India for which it has sought 6-8 months’ time. We do not find

any justification for such a long time.

2 Survey of India is not party before us. We implead Survey of India,
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3. Office shall issue notice to newly impleaded respondent No. 7 and
Survey of India shall file its response within two weeks after receipt of the
notice. It shall ensure that a responsible officer should appear before the

Tribunal on the next date on its behalf.

4. With regard to construction of STP, stand by Principal Secretary,
Urban Development is that it has issued a letter for release of fund to
Minority Department and further work will be completed fully when funds
are received. This stand is totally untenable in as much as entire
responsibility is that of State and the State cannot take a defence that it
is awaiting funds to be released by a particular Department or
Organisation. We direct Principal Secretary, Urban Development to
proceed to get the work completed as per timeline and in any case within

three months and submit compliance report.

S. List on 14.10.2024.

Sudhir Agarwal, JM

Dr. Afroz Ahmad, EM
September 13, 2024
O.A. No. 433/2022
A
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605 Annexure - G

DRONE FLYING PRoGRESS REPRT As oN 20.10.2024

Legend
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